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boot polish creams, door hinges
and bulb holders etc. may also be
explored.

8. That a larger number of workshops
for the blind should be established in the
country both by Central and State Govern-
ments and in the voluntary sector for which
liberal assistance should be provided.

9. That schools and other training
establishments for the blind should under-
take suitable vocational programmes in order

to equip them with skills needed for factory
work.

10. That schools for the blind should
give a greater vocational bias to their educa-
tion, The student should be prepared for
type of job he is likely to take up on the
completion of his educational process. This
should be consistent with his aptitude and
abilities,

11. That one or two good sanatoria for
the blind should be established in the
country by the Central Government.

12. That if necessary, an expert may be
sought from the Soviet Union to assist in
developing the school for partially sighted
children particularly with regard to the
equipment and physical arrangements to be
provided in such schools.

13. That the blind in this country should
be provided subsidised housing. They should
also be exempted from the payment of
income tax and given concessions on such
transport facilities as are not already
provided.

14, That a good recreation programme
should be organised for the blind on a
national basis. A few clubs should be set
up and summer camps organised regularly
at health resorts. Competitions in games,
music, braille and other subjects should be
organised.

15. That the National Centre for the
Blind should develop a well-equipped
research unit for developing ways in which
industrial processes can be simplified and
make safety devices designed to meet the
requirements of blind industrial workers.

16. That the visit of the Indian Delega-
tion to U.S.S.R. has proved very useful and
¢xchange of such visits in future years will
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be of great value and should be encouraged.
In 1971-72, a Delegation from U.S.S.R. may
be invited to study in depth the services for
the blind in India and advise uson the
formulation of projects for the rehabilitation
of the blind here.

Similar exchange pcogrammes may also
be arranged with other countries.

The Government of U.S.S.R. will be
prepared assisting projects formulated by the
Indian Government for the purposes enume-
rated above. Suitable projects should be
drawn up outlining the requirements of
experts, machinery and equipment that will
be needed for their implementation.]
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85. =it gew wave : Fa1 fawr =i
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T[Pay Scales of Teachers of Delhi
Municipal Corporation

85. SHRI SURAJ PRASAD : Will the

Minister  of  EDUCATION  AND
SOCIAL WELFARE/ A
fogar  HIT  @ww weat@  HAL

be pleased to state :

(a) whether it is a fact that the pay
scales announced by the Central Government
for the teachers of the Delhi Municipal
Corporation on the 2Ist December, 1967 and
27th May, 1970 have not yet been imple-
mented ; and
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(b) if so, what action is being taken by
Government to see that the said pay scales
are granted to the tcachers of the Delhi
Municipal Corporation immediately ?]

frerr WYX TS FEAT WATAR §
3w (o Ho dto maa) (%)
Y, 98 | Yaa-ar arg Y S 9% g

(@) wa At g3ar|

FITHE DEPUTY MINISTER IN
THE MINISTRY OF EDUCATION
AND SOCIAL WELFARE/

forenr WY QAT FEAUT HATAT H IT-AAY
(PROF. D. P. YADAV) : (a) No, Sir ; the
pay scales have since been implemented.

(b) Does not arise.]

g wgarfa & JqauEl §
FYATAIT

86. =it gTw warg : Far faw @Y
g aTy &1 F1 FL '

(%) i ag &9 & 5 w<grd S,
gfreaw wavars=, 94 O g wAEAl
# wgd & FAIY § AFT I
wfaFrd 9% F FgAEE FEOT @Y
FHAFEY & Faaai & afuw T

- (m) afegl, @ uE & §WERE
s Fw F A fafeT sa=fod
F yqaAEAT ¥ AGEEAT F I FA §
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(W) =@ AgwTr Y qECT FW F
faw aTwTe Y Fur FrEEE A 2 7
f[Disparity in pay-Scales of Govern-
ment Employees

86. SHRI
Will  the

faw w=t
be pleased to state :

(a) whether it is a fact that the pay-
scales of all categories of employees from

SURAJ
Minister of

PRASAD
FINANCE/
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Class IV to high officials in the Government
banks, Indian Airlines, Railways and some
Ministries are higher than those of the other
Central Government employees ;.

¥

(b) if so, what are the reasons for this
disparity in the pay-scales of different
employees working under the same Govern-
ment ; and :

(c) what action has been taken by
Government to remove this disparity 7]

faa aeran § e weAr (s &e
Ao Tq): (F) qI1 (@). TLFTL T
¥ gyt zfegn ez wifs & #4-
a1feat & Fgaarl ® faww uw A
FaEd § #14 a7 afefeafaat qar fafe
faamai & da9 ¥ ud fafusy gaegsi qar
FAAC & ey g aqwwe, safraat
e & goF #F gar &) gEd wK,
at&r At & afeafaar awwR
grur awy-gey 92 fagfeg fed ord arer
I AEvi w1 fawifat ¥ srame oz
faaifed Y st & | oa: JgaEET B
Ay A A SFT & el A 9eaR
HIQW JAAT FIAT G9T AgF & |

(M) fmY F@A  wEw ogrg AW
FE FANIE F Jqa-aiy A I 9
AT W] R A ¥ w9
aFdt ¢ fr ag wlaw frda 5@ qug
ot dra gl o#F IR w1 g
HLHRIT JT9 AW 7 Faewefeay g7 weftere
FEI

T [THE MINISTER OF STATE IN
THE  MINISTRY OF FINANCE/
facg  dWwwm A Tew W
(SHRI K. R. GANESH) : (a) and (b). The
pay scales in the Government Banks, Indian
Airiines etc. have been evolved over a period
of tiiae with reference to the conditions and
the statutes under which they function,
negotiations held by the various Manage- -
meats and their employees, Awards. etc,
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